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Statement-ITI

Funds released for Ashram Schools under the scheme of SCA TO TSS

during last 3 years

S1. No. States Amount approved for release (X in Lakh)
FY 2016-17
1. Chhattisgarh 860.00
2. Jharkhand 1800.00
3 Karnataka 250000
4 Maharashtra 300000
Torar 8160.00
FY 2017-18
L Jharkhand 120000
2, Madhya Pradesh 95053
3 Maharashtra 5164.00
4 Chhattisgarh 732.50
5. Karnataka 491.85
6 West Bengal 102597
Totar 9564.85
FY 2018-19
L Karnataka 636.00
2. Madhya Pradesh 13554
3 Maharashtra 293136
Totar 370290

Eviction of tribals from villages

2213. PROF. MANOQI KUMAR JTHA: Will the Minister of TRIBAL AFFAIRS be
pleased to state:
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(a) whether the National Commission for Scheduled Tribes (NCST) has taken

note of eviction of tribals from villages in some States;

(b) if so, the complaints received/reported in this regard during each of the last

five vears and current year, State/UT-wise;

(c) the action taken by the Commission thereon indicating on the spot visits

made by it and outcome thereof, and

(d) whether Government has also received complaints against representatives
of the commission for advising States to cut-off electricity, water and civic facilities in
villages to hasten the process of eviction of tribals so as to facilitate completion of

approved projects on tribal villages/lands?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFATRS (SHRIMATT
RENUKA SINGH SARUTA): (a) and (b) Yes Sir. In National Commission for Scheduled
Tribes (NCST), six complaints have been received on the subject. One complaint was
received from Odisha in the year 2015-16, four complaints (One each from Andhra
Pradesh, Bihar, Chhattisgarh and Maharashtra) were received in the year 2017-18 and

one complaint was received from Maharashtra in year 2018-19.

(c) The details of the Spot Visits and the sittings of the Commission are as

under:

S Nao. States Spot Visits And Sittings
Of The Commission

1 2 3

1. Rourkela, District, Sundargarh, Odisha 5 Spot visits between year 2016 to
2019, and 10 Sittings:

2. Raigarh, Chhattisgarh, Spot visit on 02.04 2018

3 Kishanganj, Bihar Spot visits from 07.07.2017 to
09.07.2017and 14.11.2017 t0 16.11.2017
and Sitting on 24.05.2018.




418  Written Answers to [RATYA SABHA] Unstarred Questions

1 2 3
4 East & West Godawari District, 5 Spot visits between 2014-2018.
Andhra Pradesh
5 Palghar and Ahmednagar District, Sitting on 25.11.2019 and Action on
Maharashtra representation dt 05.03.2018 from
Ahmednagar District.

In the State of Odisha, the Commission has submitted a Special Report to Hon'ble
President of India. In Chhattisgarh, the Commission recommended to the State
Government for deferring the public hearing for acquisition of land and to conduct
social impact, health assessment and environmental studies. In state of Bihar, Commission
recommended to State Government for the payment of appropriate compensation and
resettlement of the Scheduled Tribes. In Andhra Pradesh, the Commission has submitted
a Special Report to Hon'ble President on 03.07.2018. In the state of Maharashtra the
Commission recommended that the State Government should review the matter and take
necessary action for providing adequate compensation and proper rehabilitation of
STs. Further, The Commission referred the matter of District Ahmednagar, Maharashtra
to State Government. A report from State Government has been received by the

Commission and the same was sent to the petitioner.
{d) No such complaint has been received by the Ministry.
ICT monitoring of ICDS

2214. SHRI PARTAP SINGH BATWA: Will the Minister of WOMEN AND CHILD
DEVELOPMENT be pleased to state:

{a) Total number of Anganwadi Centres covered through real time monitoring

using ICTs during the year 2019-20;

{by Total number of children under the ICDS who are of normal weight during
the year 2019-20, State-wise list of the same;

{c) Total number of children weighed under the ICDS-CAS during the vear
201920,



